GOVERNMENT OF INDIA
MINISTRY OF POWER

LOK SABHA
STARRED QUESTION NO.89
TO BE ANSWERED ON 21.12.2017
DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA

*89. SHRI NALIN KUMAR KATEEL:
SHRI DUSHYANT CHAUTALA:

Will the Minister of POWER
be pleased to state:

(a) the present status of implementation of Deendayal Upadhyaya Gram Jyoti
Yojana in the country;

(b) whether the Government has achieved the targets fixed under the
Scheme;

(c) if so, the details thereof for the last three years, State/UT-wise and year-
wise; and

(d) the funds earmarked, sanctioned and spent under the scheme during the
said period, State/UT-wise?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) FOR POWER AND
NEW & RENEWABLE ENERGY

( SHRI R. K. SINGH )

(a) to (d) : A Statement is laid on the Table of the House.
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STATEMENT

STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF STARRED
QUESTION NO.89 TO BE ANSWERED IN THE LOK SABHA ON 21.12.2017
REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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(a) to (c): Under Deendayal Upadhyaya Gram Jyoti Yojana (DDUGJY),
Government of India have sanctioned 4,503 new projects for 32 States/UTs at a
total cost of Rs.42,565.10 crore for various rural electrification works in the
country. In addition to this, Rural Electrification (RE) projects with an outlay of
Rs. 32,860 crore have been subsumed in DDUGJY. The State-wise progress of
DDUGJY new projects, un-electrified villages under DDUGJY and Below Poverty
Line households during the last three years is given at Annexure-l, Annexure-Ill

and Annexure-lll respectively.

(d) : Funds are released against sanctioned projects in installments
based on the reported utilization of amount in the previous instalilment(s) and
fulfillment of other conditionalities including receipt of State contribution,
financial sanction for counterpart funding and recommendation of Project
Management Agency. The State-wise details of projects sanctioned and funds
disbursed under the scheme during the last three years, are given at Annexure-

IV and V respectively.
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ANNEXURE-I

ANNEXURE REFERRED TO IN PARTS (a) TO (c) OF THE STATEMENT LAID IN REPLY TO STARRED QUESTION NO. 89 TO BE ANSWERED IN THE LOK SABHA
ON 21.12.2017 REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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State-wise Progress of DDUGJY New Projects
Status as on 14.12.2017

Financial (Rs Cr) Physical
- Villages SAGY Connecti Substation 33/11 KV DTR Feeder Lines (CKm) Energy Meters (Nos)
8 o 5 | coverd for Village ons to New Augme Segregation LT 11kv 33 & 66 Consumer DTR 11 KV
Sl Name of ‘: i ° providing s (Nos) BPL HHs ntation (exclu. 11 (exclu. KV Feeder
No. State/ UT o 9 E access to (Nos) KV line) Feeder
= ° © Nos .
e o 5 Rural N N CKm) Segregatio
s 2  |households os os n)
(Nos)
Andaman & Sanctioned 5 17 59 13 31115 174 28
1 Nicobar 20.96 1.26 Scope
Achmt
Andhra Sanctioned 14822 38 715151 132 20355 9356.46 6697.36 261 15779 3693 425
2 Pradesh 921.78 222.06 Scope
Achmt 14269 34 705631 62 7350 4263.483 511.97 343.52 112
Sanctioned
3 :::::::al 267.19 47.98 Scope 3 23058 533 593.30 975.74 107299 1839 413
Achmt 41 8 113.92 205.35 10323
Sanctioned
a Assam 1274.07 177.75 Scope 6380 117 183696 23 16 5144 4843.90 5193.1 328.0 16097 300
Achmt 290 5398
Sanctioned
4 288 70621 23898.41 3063 4135 958022
5 Bihar 5856.37 |1006.96 Scope
Achmt 22 392.75 23.5
Sanctioned
2697 15 129117 80 145 12894 5847 7036 6141 1304 44790 807 3382
6 Chhattisgarh 1263.48 193.63 Scope
Achmt 751 9776 13 36 858 72.79 1189.27 589.57 87.44 8920
Dadra & Sanctioned 8 1 216 14 3.24 37.93 3452 352 34
7 Nagar Haveli 5.00 Scope
9 Achmt
Sanctioned
41 1 21 177 149. 2378.4 1 . 121 7691
8 Gujarat 924.68 165.62 Scope 89 9 5060 39 9.06 378.46 669.33 0385 5769
Achmt 600 13 2008 7 5282 96.695 5793.079 1832.43 590626 21563
Sanctioned
11527
9 Goa 20.00 Scope 3 5276
Achmt
Sanctioned
2642 1 7 14 1 411 222.87 7771 703.01 12 7 7 4
10 Haryana 316.10 21.86 Scope 6 5 37890 3 8 03.0 3 3300 5 99
Achmt 53.4 439.5 428.2 1550
Himachal Sanctioned 3803 1 3288 16 18 207 14 1338.7 45417 74.7 132661 412 18
11 159.13 13.46 Scope
Pradesh
Achmt 8 25 63.72
Jammu & Sanctioned 2250 6 46586 a0 24 2395 772.01 2087.88 2956.63 380 397417 7601 819
12 N 619.57 4.08 Scope
Kashmir
Achmt




Sanctioned

13 | snarkhand 372215 | 220.67 Scope 11510 19 361690 104 106 41989 30106.5 13346.24 2922.98 1010 619745 841
Achmt
Sanctioned 21023 150 297911 a 5 12214 12501.64 5271.26 2718.03 39 1750404 24400 5582
14 Karnataka 1754.52 105.37 Scope
Achmt 4 88.125 22.6 135.91
Sanctioned 1315 27 08527 2 a4 525 3368.11 1281.94 17 1778944 23655 103
15 | Kerala 485.38 86.93 Scope
Achmt 1170 104531 3 201 1880.83 296.34 923460 172
Madhya Sanctioned 25662 40 532388 135 614 28093 13746.59 11753.4 9100.56 1171.7 1297707 8652 999
16 | de‘;h 2885.28 | 271.11 Scope . - . :
Achmt 320 10956 2 59 628 576.63 892.53 526.82 5.4 17890 106
Sanctioned 30176 79 395703 216 140 10758 8770.41 5662.1 5041.13 2866.5
17 Maharashtra 2174.97 252.87 Scope
Achmt 116 4 31 232 88.36 40.02 175.4
Sanctioned
182 2 1 409. 24.67
18 Manipur 54.96 4.68 Scope 8 3 8820 315 09.86 324.6
Achmt
Sanctioned
752 22431 1 1749.94 1349, 112 1044 207
19 Meghalaya 261.33 25.51 Scope 5 8 3 9 053 9.9 349.53 0 0
Achmt
Sanctioned
2 1 14 72 1 181.7 a
20 Mizoram 30.42 2.15 Scope 8 68 60.15 8
Achmt
Sanctioned
1102 2 21543 3 115 103.63 237.89 42.7 614 191
21 Nagaland 84.54 32.28 Scope
Achmt 81 77.65 188.09
Sanctioned
5129 35 91856 15 66 7080 1556.9 2928.5 7459.34 482 1668085 57738 1530
22 Odisha 1654.53 218.39 Scope
Achmt 199 10 3471 305 78.85 324.82 84.26 46 34
Sanctioned
23 Puducherry 20.15 1.2 Scope 17 21 13 48 75609 1168 28
Achmt
Sanctioned 20 1721 13.61 17.33 625.87 254565
24 Punjab 251.99 Scope : - -
Achmt
Sanctioned
25 | Rajasthan 281044 | 156.75 Scope 14827 34 244138 208 5 39084 8146 22683 21365.45 1931 961827 8299
Achmt 739 1 5793 3 287 98.81 495.698 493.141 37.8 18839 76
Sanctioned
26 | Sikkim 45,70 413 Scope 329 2 3413 143 401.91 155.2 57655 65
Achmt
Sanctioned
27 | Tamilnadu 02411 165.51 Scope 1016 897 108 181 1207 713.47 1191.95 1532.82 1180.2 1193990
Achmt 675 717 3 5 8 749 95.82 232.83 356714
Sanctioned
252 1 a1 4 7462 700.11 2174. 12
28 | Telangana 462.29 27.44 Scope 925 5 6538 8 6 3700 08 385 89
Achmt 7 3 4.84 5.122 0.5
Sanctioned
251 281 144 218.1 .82 16262 27
29 Tripura 74.12 6.31 Scope 5 816 8 95.8 62628 86

Achmt




Uttar Sanctioned 16639 92 58132 237 753 70227 31484.57 7180.18 12557.88 6591.50 855839 45743 3228
30 | o 6946.51 | 935.98 Scope
Achmt 795 39 521 22 155 3638 5112 1100.87 933.82 295 225166 1921 933
Sanctioned 4837 5 96549 1 3876 971.00 4176.81 2557.15 67651
31 Uttarakhand 841.92 71.21 Scope
Achmt
West Sanctioned 395 1 31305 80 103 25141 17579 8510.78 8126.22 1969 1366391 122597 512
32 | g o 4262.10 | 386.24 Scope
9 Achmt 6013 3 11 524 98 353 161164
Sanctioned
185985 755 3830187 1825 2181 | 384553 | 156493.20 | 122078.66 | 107806.80 | 25120.20 | 15160243 | 377120 20287
Grand Total 42565.10 5128.68 Scope
Achmt 19849 97 854939 126 300 20156 6570.52 17599 6743.36 1224 2314652 23656 1261

KVA - Kilo Volt Ampere
DTR - Distribution Transformer

LT - Low Tension Line
HT - High Tension Line

CKT - Circuit Kilo Meter
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ANNEXURE-II

ANNEXURE REFERRED TO IN PARTS (a) TO (c) OF THE STATEMENT LAID IN
REPLY TO STARRED QUESTION NO. 89 TO BE ANSWERED IN THE LOK SABHA ON

21.12.2017 REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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State-wise targets and achievements of electrification of un-electrified villages
under DDUGJY during the last three years

No. Of un- Achievements
Sr. State viﬁ:]cet:::::n 2017-18
No. 01.04.2015 2015-16 2016-17 (as on
(Target) 30.11.2017)
1 Arunachal Pradesh 1,578 174 175 154
2 Assam 2,892 942 1,218 392
3 Bihar 2,747 1,754 556 225
4 Chhattisgarh 1,080 405 294 205
5 Himachal Pradesh 35 1 27 -
6 Jammu & Kashmir 134 27 5 3
7 Jharkhand 2,525 750 1,104 437
8 Karnataka 39 - 14 17
9 Madhya Pradesh 472 214 159 16
10 Manipur 276 75 121 25
11 Meghalaya 912 1 681 168
12 Mizoram 58 16 24 3
13 Nagaland 82 - 76 2
14 Odisha 3,474 1,264 1,092 375
15 Rajasthan 495 163 263 1
16 Tripura 26 9 17 -
17 Uttar Pradesh 1,529 1,305 162 9
18 Uttarakhand 76 - 18 23
19 West Bengal 22 8 9 5
Total 18,452 7,108 6,015 2,060
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ANNEXURE-III

ANNEXURE REFERRED TO IN PARTS (a) TO (c) OF THE STATEMENT LAID IN REPLY

TO STARRED QUESTION NO. 89

21.12.2017 REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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TO BE ANSWERED IN THE LOK SABHA ON

State-wise targets and achievements of release of free electricity connections to BPL households
during the last three years under DDUGJY

Sr. 2014-15 2015-16 2016-17
No. State Target Achvt. Target Achvt. Target Achvt.
1 Andhra Pradesh - - - - 1,319 416,477
2 Arunachal Pradesh 5,764 4,200 - - 1,024 -
3 Assam 156,281 79,004 29,000 22,077 14,025 13
4 Bihar 220,000 190,571 816,480 829,336 666,987 779,668
5 Chhattisgarh 160,000 62,172 46,037 38,239 21,956 12,373
6 Gujarat - 1,726 - - 1,060 -
7 Haryana 6,430 1 6,536 - 7,501 -
8 Himachal Pradesh - 324 - - 1,288 -
9 Jammu & Kashmir 12,329 5,260 1,400 420 11,730 713
10 | Jharkhand 87,073 12,022 34,468 6,314 51,423 2,687
11 Karnataka 20,935 19,532 7,790 2,735 8,389 89,004
12 | Kerala 5,152 12,329 15,985 15,657 2,022 9,097
13 | Madhya Pradesh 404,524 173,281 148,773 146,391 49,256 284,748
14 | Maharashtra 11,596 6,702 1,492 59 5,835 -
15 | Manipur 77,711 40,649 6,304 - 7,635 -
16 | Meghalaya 5,630 1,063 1,587 21 5,751 74
17 | Mizoram 11,677 10,023 - - - 447
18 | Nagaland 28,265 8,300 1,154 507 9,314 -
19 | Odisha 94,991 22,149 12,500 19,477 60,524 42,028
20 | Punjab - 1,206 - - -
21 Rajasthan 55,517 16,755 7,624 8,035 55,432 71,643
22 | Sikkim 1,979 1,622 1,850 1,850 -
23 | Tamil Nadu 9,748 - 7,432 - 8,529 1,192
24 | Telangana - 868 - - 5,432 -
25 | Tripura 1,278 1,272 1,000 4,435 2,452 23,221
26 | Uttar Pradesh 81,571 86,750 235,329 337,313 392,671 482,521
27 | Uttarakhand - - - - 293 -
28 | West Bengal 41,549 1,596 17,259 6,278 8,152 26,857
Total 1,500,000 759,377 1,400,000 1,439,144 1,400,000 2,242,763
Note: BPL targets were allocated under DDUGJY New projects however no progress has been reported so

far
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ANNEXURE-IV

ANNEXURE REFERRED TO IN PART (d) OF THE STATEMENT LAID IN REPLY TO
STARRED QUESTION NO. 89 TO BE ANSWERED

21.12.2017 REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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IN THE LOK SABHA ON

Details of projects sanctioned under DDUGJY during the last three years.

Rs. in Crore

Sl. STATE 2014-15 2015-16 2016-17
1 Andhra Pradesh 328.61 612.81 -
2 Andaman Nicobar - - 20.96
3 Arunachal Pradesh - 384.68 41.83
4 Assam - 1,568.91 -
5 Bihar - 5,856.36 -
6 Chhattisgarh - 1,431.93 100.74
7 Dadar & Nagar Haveli - 5.00 -
8 Goa - 20.00 -
9 Gujarat - 924.72 -
10 Haryana - 316.38 -
11 Himachal Pradesh 159.12 - -
12 Jammu & Kashmir - 619.67 -
13 Jharkhand - 3,843.41 74.88
14 Karnataka - 1,750.73 4.19
15 Kerala - 485.37 -
16 Madhya Pradesh 2,865.26 60.93 20.03
17 Maharashtra - 2,163.44 11.53
18 Manipur - 54.96 -
19 Meghalaya - 269.92 32.32
20 Mizoram - 30.43 -
21 Nagaland - 42.38 42.18
22 Odisha - 1,713.24 38.29
23 Puducherry - - 20.15
24 Punjab - 252.06 -
25 Rajasthan - 2,819.41 -
26 Sikkim - - 49.70
27 Telangana - 462.30 -
28 Tamil Nadu 924.12 - -
29 Tripura - 74.12 -
30 Uttar Pradesh 313.93 6,632.47 -
31 Uttarakhand - 842.00 3.31
32 West Bengal 4,262.10 - -
Total 8853.14 33237.65 460.11
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ANNEXURE-V

ANNEXURE REFERRED TO IN PART (d) OF THE STATEMENT LAID IN REPLY TO
STARRED QUESTION NO. 89 TO BE ANSWERED IN THE LOK SABHA ON 21.12.2017
REGARDING DEENDAYAL UPADHYAYA GRAM JYOTI YOJANA.
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State-wise details of grant released under DDUGJY during the last three years

(Rs. in crore)

::;'. Name of the State 2014-15 2015-16 2016-17
1 Andhra Pradesh 20.36 30.54 128.37
2 Arunachal Pradesh 60.34 30.98 101.33
3 Assam 114.62 338.01 598.34
4 Bihar 1,489.80 710.22 1,292.02
5 Chhattisgarh 94.24 279.34 125.91
6 Gujarat 12.36 57.79 110.41
7 Haryana -14.24* - -
8 Himachal Pradesh - 28.35 -
9 Jharkhand 9.42 - 326.78
10 Karnataka 25.96 44.26 144.95
11 Kerala 15.37 - 134.31
12 Madhya Pradesh 358.62 438.76 420.60
13 Maharashtra - 43.27 256.62
14 Manipur 87.66 7.04 36.05
15 Meghalaya - - 25.51
16 Mizoram - 18.60 13.94
17 Nagaland - 48.31 21.44
18 Odisha 15.53 514.23 1,079.20
19 Rajasthan - 252.52 349.32
20 Tamil Nadu - 82.62 110.34
21 Telangana 3.44 5.33 27.02
22 Tripura 48.19 49.38 77.63
23 Uttar Pradesh 1,121.07 1,248.98 2,264.51
24 Uttarakhand 1.48 71.21 16.10
25 West Bengal 145.03 305.19 271.95
26 Puducherry - - 1.20

Grand Total 3,609 4,605 7,934

* Negative figure pertains to refund of excess funds due to reduction in final project execution cost.

EE R R R EE R R XS




